
HIGH COURT OF UTTARAKHAND
NAINITAL

NOTIFICATION-....-4o.(!J
No. /UHC/Admin.A12015

os
Dated: October ,2015.

On the basis of recommendations of Hon'ble Padmanabhan Pay Commission

and in terms of G.O. No. 10B/XXXVI(1)/2010-50/2009 dated 21.05.2010 issued by

Government of Uttarakhand, the Court has been pleased to grant 1st A.C.P. pay

scale of ~ 33,090-920-40,450-1,OBO-45,B50 to the following Judicial Officers on

completion of their five years of continuous services in Civil Judge (Jr. Div.) Cadre,

from the date mentioned against their names:

51. Name of the Designation Date of Date of
No. Officer completion of A.C.P.

05 years of
service

1. Sri Vivek ACJM, Roorkee, District 12.03.2013 13.03.2013
Srivastava Hardwar

2. Sri Sudhir l' Add!. Civil Judge (S.D), 26.02.2013 27.02.2013
Kumar Sinah Hardwar

3. Sri Udai Pratap ACJM, Haldwani, District 07.03.2013 0803.2013
Sinah Nainital

4. Smt. Savita ACJM, Kashipur, District U.S. 23.02.2013 24.02.2013
Chamoli Nagar

5. Sri Manindra Add!. Judge, Family Court, 2702.2013 28.02.2013
Mohan Pandey Rishikesh, District Dehradun

6. Sri Dharmendra 1" Add!. Civil Judge (S.D.). 14.05.2013 15.05.2013
Kumar Sinqh Dehradun

7. Sri Sudhir ·Addl. Civil Judge (S.D), 11.03.2013 12.03.2013
Tomar Roorkee, District Hardwar

8. Sri Man Mohan Chief Judicial Magistate. 24.02.2013 25.02.2013
Sinah Champawat

g. Sri Madan Ram 2nu Add!. Civil Judge (S.D.), 27.02.2013 28.02.2013
Hardwar

10 Sri Mukesh Chief Judicial Magistrate. 26.02.2013 27.02.2013
Chandra Arva Rudrapravaa

11 Smt. Manju Civil Judge (S.D.), 24.02.2013 25.02.2013
Sinah Mundev Champawat

12 Sri Ramesh Civil Judge' (S.D.)/Secretary. 22.02.2013 23.02.2013
Singh DLSA, Hardwar

13 Ms. Sangeeta Civil Judge (S.D.), 23.02.2013 24.02.2013
Rani Rudraprayag

14 Sri Arun Vohra Chief Judicial Magistrate. 25.02.2013 2602.2013
Uttarkashi

15 Ms. Anita 2na Add!. Civil Judge (S.D.), 12032013 13.03.2013
Guniiyal Dehradun

16 Sri Laxman Civil Judge (S.D), 1203.2013 13.03.2013
Singh Vikasnagar, District

Dehradun
17 Sri Dhirenda ACJM, Hardwar 23.03.2014 24.03.2014

Bhatt
18 Sri Rahul 1s Add!. Civil Judge (S.D.), 23.03.2014 24.03.2014

Kumar U.S. Nagar
Srivastava

19 Sri Sundeep Civil Judge (S.D.), Haldwani, 26.03.2014 27.03.2014
Kumar District Nainital

20 Smt. Gunjan 1" ACJM, Dehradun/ 28.03.2014 29.03.2014
Singh Principal Magistrate. Juvenile

Justice Board, Dehradun
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21 Sri Mohd. Yusuf 3'd Addl. Civil Judge (S.o), 21.03.2014 22.03.2014
Dehradun

22 Sri Jayendra 4'" Addl. Civil Judge (Sr. 23.03.2014 24.03.2014
Sinoh Div.l, Dehradun

23 Sri Bhavdeep Civil Judge (S.D.), Kotdwar, 21.03.2014 22.03.2014
Ravtev District Pauri Garhwal

24 Sri Yogendra Civil Judge (S.D.)/Secretary. 20.03.2014 21.032014
Kumar Saaar DLSA, Pauri Garhwal

25 Sri Hemant Joint Registrar (JudI. & 23.03.2014 24.03.2014
Singh Admin.), Public Service

Tribunal, Uttarakhand,
Dehradun

26 Sri Vinod 2naACJM, Dehradun 21.03.2014 22032014
Kumar Burman

27 Sm!. Jyotsna Civil Judge (S.o.)/Secretary. 01.07.2014 02.07.2014
DLSA, Baaeshwar

28 Sm!. Jyoti Bala Civil Judge (S.D.)/Secretary. 25.03.2014 26.03.2014
DLSA, Nainital

By Order of the Court,

61CSV
No. IXIII/3/Admin.A12004

Sd/-
(D.P. Gairola)

Registrar General.

oS
Dated: October ,2015.
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Copy forwarded for information and necessary action to: -

1. The Accountant General A & E, Ultarakhand, Oberoi Building, Majra,
Dehradun.

2. Principal Secretary (Law)-cum-L.R., Government of Uttarakhand,
Dehradun.

3. Principal Secretary (Personnel), Government of Ultarakhand, Dehradun.
4. Director Accounts & Entitlement Uttarakhand, 23, Laxmi Road, Dalanwala,

Dehradun.
5. Director, Printing & Stationery, Roorkee for Publication of the Notification

in the next issue of Gazette of Uttarakhand.
6. "District Judge, Bageshwar, Champawat, Dehradun, Hardwar, Nainital,

Pauri Garhwal, Rudraprayag, Udham Singh Nagar and Ultarakashi with
the request to inform the officer(s) concerned

7. Principal Judge, Family Court, Dehradun, with the request to inform the
officer concerned. . .

8. Registrar, Public Service Tribunal, Ultarakhand, Dehradun with the
request to inform the officer concerned.

9. Director, Uttarakhand Judicial And Legal Academy, Bhowali,
Distt. Nainital.

10. All the Registrars of the Court
11. P.P.S. to Hon'ble the Chief Justice.
12.P.S.lPA to Hon'ble Judges of this Court with the request to place the

notification for kind perusal of Hon'ble Judges.
13. P.S. to Registrar General.
14. Senior Treasury Officer, Bageshwar, Champawat, Dehradun, Hardwar,

Nainital, Pauri Garhwal, Rudraprayag, Udham Singh Nagar and
Ultarakashi,

15. lie N.I.C., High Court of Uttarakhand, Nainital.
16. Guard Filel Assistant concerned.


